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NorwioaTions UNDER CoMPANIES AcT,
1956 AND RE. DELIMITATION OF PARLIA-
MENTARY AND  AMEMBLY  CONSTITU-
enaizs I TamiL Napu,

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
AND IN THE MINISTRY OF LAW

CE AND COMPANY AFFAIRS
8.D. PATIL) : 1 beg to lay on the
—

(1) A %o&ﬁuﬁm No, G.S.R).

641 of of the -:dAct [Placed
Library Se¢ No. LT-4165/79].

AoopyufOﬂu indi and Eng-
hlil 3 in Notifica-
tion N'u.S. . 117(E) in Gazette of

India dated the February, 1
making certain amendments in ?.gg
Delimitation of Parliamentary and
Assembly Constituenctes Qrder, 1976
(without altering the extent of any cons-
tituency as given in the Order) m
t of the State of Tamil Nad
subsection (g) of section
Scheduled Castes and Sche-
dulad Tribes Orders (Amendment)
Act, 1976, [Placed in Library. Ses
No. LT-4166/79].

ANNUAL REPORTS OfF THE REGISTRAR op
NEWSPAPERS PFOR INDIA ON PRESS IN
INDIA FoR 1976 AND 1977

THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING (SHR1 JAG-
BIR SINGH): I beg to lay on the Table
a cach of the following reporta (Hinda
and lish vermons):

(1) Annual Report (Part II) of the
trar of Newspapers Ax India
on

in India, 1976,
() Annun.l Re (Put 1) of the Re-
or Indsa on
m lnds.n, lg',l‘.'.

[Placed in Library, See No, LT-4187/79]
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